 SCHEDULE -1 FORMA

PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of india
(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
_____ Mis. SPEECHMATICS (INDIA) PRIVATE LIMITED

1. | Kame of the Comparale Parson Mis. SPEECHMATICS (INDIA) PRIVATE LIMITED

2. | Date of Incorperation o e Corporale Person | (st
3. | Aulnosty under which the Corporate personis | Registrar of Compan‘es-Chennai
incorparaled registered

4. | Corperae ety Numeerof e Carporai pesen| UTso0TNGoioFTCraise

5. | Address of the Regislersd Offce and Principal | No-2458, TNSCB BL Chennai, TN - C.Semmanchery,
Olﬁ‘cg_@_aqwhmmmmm ‘ Solnganatur, Chennai, Tami Nad. India, 600119

6. | Liuicafion commercament dato of e Comergte parscn | 10" MAY 2024 Alukbic e |

7. | NANE, ADORESS, EMAL ADDRESS, TELEPHONE | Mrs. BHAGYALAKSHMI 8R

NUMSER AND THE REGISTRATION NUMBER OF | Address: Na 10 Dr. Radnakrishnan Street

THE LIQUIDATOR Charies Nagar Pattabiram. Chennai -600072,
Mail 1D: blassovates2003@gmail com
Teleghone Number: 044 26562026 9840481702
Registration Number:
IBBUIPA-DOL/IP-PO1150/2018-1812125

8.] Last date of Submission of cams AT

Notice is hereby given that Ms, SPEECHMATICS (INDIA) PRIVATE LIMITED has commenced
voluntary liquidation on 10" May 2024.
The slake holders of Ws. SPEECHMATICS (INDIA) PRIVATE LIMITED are hereby called upon
o submit a proof of their claims, on or before 09" June 2024 (the dafe falling thiry days from the
liguidation commencement date), 1o the liquidator at the adaress mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submi tha proof of claims in person, by post or by electronic miaans,
Submission of false ormisleading proofs of claim shall atlract penaities.
Date: 13/05/2024 BHAGYALAKSHMI B R
Place: Chennai Liguidator for Mis. SPEECHMATICS (INDIA) PRIVATE LIMITED
Registration No:[BBUIPA-001/IP-PO1159/2018-1812125




